| TEM NO. 69 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (C No(s). 10262/2016
AJEET SI NGH AND ORS. Petitioner(s)
VERSUS
STATE OF U. P Respondent ( s)
Date : 04/01/2017 This petition was called on for hearing today.
For Petitioner(s)
M. Siddharth Sengar, Adv.
M. Shantanu Sagar, Adv.

For Respondent (s)
Ms. Al ka Si nha, Adv.
M. Anuvrat Sharnma, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Four weeks&#39; time, as | ast opportunity, is granted
sol e respondent for filing counter affidavit.
Regi stry to process t he matt er for listing bef ore

Hon&#39; bl e Court imediately after four weeks irrespective of the

fact whether counter affidavit is filed or not.
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